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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 10/2023

PUJA KUMAR APPLICANT
VERSUS
ANSAL API & OTHERS RESPONDENT(S)
INDEX
S.No. PARTICULARS PAGE No.
p Reply On Behalf Of Divisional Forest Officer, Awadh
1-5
Forest Division, Lucknow With Affidavit
2. |Annexure P/1:- True copy of joint committee 6-67
report
THROUGH
Place: New Delhi Priyanka swami
Date:10/02/2026 Standing Counsel For SEIAA, U.P.
Advocate

F-13, Jangpura, New Delhi 110014
E-mail: advpriyankaswami@gmail.com
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. BEFORE THE NATIONAL GREEN TRIBUNAL
"l PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 10/2023

KUMAR APPLICANT
VERSUS
L API & OTHERS RESPONDENT(S)

REPLY ON BEHALF OF DIVISIONAL FOREST OFFICER, AWADH
FOREST DIVISION, LUCKNOW WITH AFFIDAVIT

MOST RESPECTFULLY SHOWETH:

I, Sitanshu Pandey, S/o Mr. Sachchida Nand Pandey, aged about 36
years, resident of 2/256, Viram Khand, Gomti Nagar, Lucknow, presently
working and posted as Divisional Forest Officer, Awadh Forest Division,

Lucknow, do hereby solemnly affirm and state as under:

1. That the present reply/compliance report is being filed by the
deponent in compliance with the directions of this Hon’ble Tribunal,
whereby the Divisional Forest Officer, Lucknow was directed to

Sworn and :or.r@gfy and submit a report regarding the green belt developed by

Refore me
5 Project Proponent in compliance with the environmental
Y2 Q -/ g
DILE ‘“ "&! .‘“‘Q"é\érance conditions imposed by the Ministry of Environment,
Civil Court, Lucknow
Regq. Jl‘,
Date...} -2
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Forest & Climate Change (MoEF&CC), and to file the same on or
before 18.05.2024.

2. That pursuant to the aforesaid directions of this Hon’ble Tribunal,
the Divisional Forest Officer, Awadh Forest Division, Lucknow, vide
Letter No. 552/TC/2-1 dated 16.04.2024, constituted a six-member
committee, headed by the Sub-Divisional Forest Officer,

. Mohanlalganj, for the purpose of verification and assessment of the

reen belt developed by the Project Proponent, namely Ansal API.
il EEP ;_{;J‘(}\‘. \’AD[W
i xnu‘i-‘\m: VOV

hat it is respectfully submitted that the project area of Ansal API is

spread over an extensive area exceeding 4,600 acres, and

considering the vast geographical expanse as well as the technical

and physical verification required, the Divisional Forest Officer,

Awadh Forest Division, Lucknow was of the considered opinion that

additional time would be required to conduct a comprehensive and
accurate assessment of the green belt.

4. That accordingly, the Divisional Forest Officer, Awadh Forest

Division, Lucknow, vide Letter No. 624/TC/35-1 (NGT) dated

I Ve 1116.05.2024, requested this Hon'ble Tribunal through email to grant

————~  three—weeks’ additional time for submission of the verification
Ve ‘ m

e iifafad M
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report, in the interest of justice and to ensure effective compliance
with the environmental clearance conditions.
5. That thereafter, the committee constituted under the chairmanship
of the Sub-Divisional Forest Officer, Mohanlalganj carried out a
detailed field inspection and assessment of the green belt
developed by Ansal API, strictly in accordance with the
: ”T'—“;--\\e\nvironmental clearance conditions imposed by MoEF&CC.

AR TN\

6.V‘Fhé't_\ upon completion of the inspection and assessment, the said

o
0N /

| T .,'.“.'_«.‘conjntmittee submitted a detailed investigation and verification report
’s. : pof,:ﬂﬁe Divisional Forest Officer, Awadh Forest Division, Lucknow,
‘ _;"/‘;\’/fide Letter No. 569/35-1 dated 23.07.2024. True copy of joint

committee report is attached herewith and marked as

Annexure P/1.

7. That the report is being filed in compliance with the directions of

this Hon’ble Tribunal. The delay, if any, is neither intentional nor
deliberate and has occurred solely on account of the large project
area and the necessity of conducting a thorough, factual and on-

" \Site assessment.
e
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8. That the deponent has acted bona fide, diligently and in good faith
to ensure strict compliance with the environmental clearance

conditions as well as the directions issued by this Hon’ble Tribunal.

DEP%NT

VERIFICATION

4
Verified at Lucknow on this 1l day of peb. , 2026, that the

" contents of the above affidavit and the accompanying reply are true and
correct to my knowledge and beljef and that nothing material has been

|

concealed therefrom.

g

DEPONENT
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_L//'. Ofﬁce of the Divisional Forest Ofi‘lzczg)rﬁ?}?wadh Forest Division, U.P. Lucknow. 6
v Letter no.  66F /<T¢[3s) (D) Lucknow,July, 21-,/2024
To,
The Registrar General, ANNEXURE P/1
Office of Hon’ble NGT,
Principal Bench,

Faridkot House, Copernicus Marg,
New Delhi-110001.

Subject:-  Submission of Joint Committee report in compliance of order
dated 30.10.2023 in the matter of O.A. No. 10/2023 Puja Kumar
vs M/s Ansal APL.

Dear Sir,

In compliance of the direction dated 30-10-2023 passed by this
Hon’ble National Green Tribunal O.A. No. 10/2023 (I.A. No. 630/2023) Puja
Kumar vs M/s Ansal API, the Joint Committee Report is hereby attached with
a request to put up before Hon’ble Mational Green Tribunal for kind perusal
and consideration.

Enclosure:- As above

Your’s Sincerely

Mot

(Sitanshu Pandey)
Divisional Forest Officer,
Awadh Forest Division,

Luc_lg\gow.
Copy to:

1- CCF, Court case, U.P. Lucknow for their letter no.C.C. 1830/6E-2 (NGT) dated
19.02.2024.

2- CCF, Luckonw Mandal, U.P. Lucknow.

3. Dr. Prachi Gangwar, Head of Office/DIG, Government of India, Ministry of
Environment, Forest&Climate Change, Regional Office, Lucknow for their
letter no. XXI/ENV/NGT/CC/134/2023/159 dated: 15.02.2024.

- M
(Sitanshu Pandey)
/% Divisional Forest Officer,
g Awadh Forest Division,

TS | Luc k NOW.

——————————
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OVERVIEW

1. In compliance of order dated 30.10.2023 of the Hon’ble
NGT, Principal Bench, New Delhi in the matter O.A. NO. 10 of
2023, Puja Kumar vs M/s Ansal API, it was directed to
constitute a committee, consisting of following members:
(Annexure-1)

~_A) Dr Pranay Mishra, Assistant Inspector General of Forest,
MoEF&CC, RO, Lucknow

B) Divisional Forest Officer, Lucknow

The committee is directed to assess the green belt as per the
EC conditions.

2. On this basis, a letter from DFO Awadh was issued to
representative of ANSAL APl via letter no. 542/T.C./35-
dated 3.4.2024, required information for assessing
“Was sought and a meeting was called at Regional
[ Officg A oEF&CC, Lucknow to discuss about the green belt
'és.se_s'sme'nt. (Annexure-2)

4‘*7\'-;3.» On;/‘/liﬁZ".O4.2024 a letter from DFO Awadh was issued to
representative of ANSAL API via letter no. 8611/35-3(NGT)
for producing document/information for assessment of green

elt. (Annexure-3)
ol

|
| &l‘f/y% "
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2. On 16.04.2024, Ansal APl has provided information like
approved layout, approved DPR layout plan, maps.
(Annexure-4)

5. On 18.04.2024 a letter from DFO Awadh was issued to
representative of ANSAL API via letter no. 8738/35-3(NGT)
for producing KML file of (phasel, phase2, phase3) for
assessment of green belt. (Annexure-5)

6. A six members team of forest department was setup by
DFO Office via letter no. 552/t.c./2-1for assessing green belt.
(Annexure-6)

7. DFO Awadh with team inspected the area and assessed the
green belt and instructed the staff to take proper measures
for green belt assessment.
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BRIEF NOTE ON SUSHANT GOLF CITY,

ANSAL API LUCKNOW

ﬁlw

As per the report provided by ANSAL API, total area of
township is 4655.18 acre.

And as per norm of LDA (Lucknow Development

‘Authority)- 15 % area should be green belt.

It is informed by the project proponent, total area which
is earmarked for green is 644.67 acres that is 15.212% of
net planning area 4237.46 acres.

It is informed by the ANSAL API that township has three
phases i.e. phasel, phase2, phase3

Details of phases shown in below table:

Phase Area (Acres) 15% Of Area
(Green Belt)

Phase 1 1765 264.75

Phase 2 1765 264.75

Phase 3 1125.18 168.77

““e" |t is informed by the ANSAL API to DFO Office via letter

.

no APIL/AV/Forest/S/ dated on 16.04.2024, only
gcre green area are developed as per approved

N

; Jayout till date

11
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Phase -1 & 2 Green Area

Iy
W ymy

N
270 57 T

SUSHANT GOLF CITY,LUCKNOW
___GREEN AREA DETAILS (Phase-1&2)

o
X Description Area (In Sq. mt.)|Area (In Acre)
[SECTOR (A to ) 575229.11 142.10
GOLF GREEN 405627.91 100.20
{ROAD GREEN 247020.75 61.02
/_JTOTAL AREA PHASE-1 (1+2+3) 1227877.77 303.33

p W A‘gm\m Wg q;QPM" , /%
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PHASE 1Green Area details as provided by ANSAL
APl to DFO  Office via letter no

APIL/AV/Forest/S/dated on 16.04.2024 is as
follows:

PHASE DISTRIBUTION

SUSHANT GOLF CITY,LUCKNOW
GREEN AREA DETAILS (Phase-1)

Description Area (In Sg. mt.}| Area (In Acre)
§25205.66 228.56
231255.75 57.13
1156461.41 285.68

poh e T 4
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GOLF GREEN AREAS FOR PHASE-L,
SUSHANT GOLF CITY. LECKNOW
Sr. No.i TYPE l Descriptions IAre; (Sc‘g.mt,)]hres {Acre}
SECTOR-H
1 IGRF-1 EEN -1 6135
2 GrF-2 GOLF GREEN - 2 565
3 GRF - 3 GOLFG -3 13.53
4 lcrr-2a GOLF GREEN - 4 1837
SUB TOTAL [A) SUB TOTALEAY 100.20
{ [TOTAL GOLF GREEN AREA [ aosszre: | 10020
= GREEN AREA (ROAD SIDE) - PHASE 1 o
S.N. TYPE LENGTH| WIDTH | AREA
1 |45 MT. ROAD {SECTOR-A&B) 19300 | 2250 | 434250
62750 | 2250 | 1411875
2 |45MT.ROAD{CED-B1) 66000 | 2250 | 14850.00
3 |35 VT, ROAD { CBD - GREEN & GARDEN ) | 73000 | 2250 | 16425.00
4  |450T. ROAD{CBD-SECTORC) €860 | 2250 | 18564350
5 |30MT.ROAD{SECTOR-C&D] 16600 | 1500 | 2490.00
2400 | 1500 | 426000
18000 | 15.00 | 2700.00
2600 | 15.00 | 5040.00
30 MT. ROAD { SECTOR-D & E} 975.00 | 15.00 | 14625.00
25500 | 15.00 | 3825.00
24800 | 600 1488.00
RQIAR— 2 167.50 | 22.50 | 376875
45 RGLROAD { SECTOR - D &F) se400 | 22.50 | 12690.00
842. 22.50 | 18945.00
24 M\ ROAD { VILLA & MULBEERY ) 53400 | 12.00 | 6408.00
a9 MeTl|ROAD { SECTOR - C & H) 53400 | 2250 | 12015.00
/ e 118500 | 1125 | 13331.2%
as/F. ROAD { HORIZENTAL) 297.00 | 1125 | 334125
4 147.00 | 1125 | 165375
YA 11250 | 2250 | 253125
e 0400 | 2250 | 13590.00
45 MT. ROAD { Between SECTOR A) 297.00 | 1125 | 334125
g51.00 | 2250 | 1837250
30 MT. ROAD { SECTOR-C & G 7200 | 1500 | 4170.00
26200 | 1500 | 3930.00
Sasa 518 |24 MT. ROAD { Between SECTOR G) 60000 | 1200 | 720000
&2 ‘.”‘ ‘ ~ 35 |a5MT.ROAD {IN FRONT OF KIARA} 19200 | 1125 | 2160.0¢
WXIN TOTAL GREEN 231255.8

\ <a5' L g
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GREEN AREA DETAILS - PHASE 1

N. TYPE GREEN _ AREA (Sq.Mt) AREA (Acres)
1 |G GREEN 23863.31 5,90
2 |GP-2 GREEN 25516.14 6.30
3 |ep-3 GREEN 187115 4.62
4 |cr-a GREEN 196357 4.85
5 |ep-s GREEN 18096.0 4.47
6 |Gr-s GREEN 18096.0 4.47
7 |ep-7 GREEN 29240 5 7.22
8 |cr-g CREEN 5869.48 1.45
B EE GREEN 6805.38 1.68
10 |GP-10 GREEN 8077.51 2.00
11 |Gp-11 GREEN 14186.59 3.50
12 |Gr-12 GREEN 6270.01 1.55
13 |Gp-13 GREEN 6058.08 1.50
14 |GpP-14 GREEN 10944.02 2.70
15 [GP-15 |GREEN 6535.57 1.61 - '
16 |Gp-16 GREEN 6126 1.51
17 |Gp-17 GREEN 5988.08 1.48
18 |Gp-18 GREEN 12015.04 2.97
19 |ep-19 GREEN 9244 .47 2.28
GP-20 GREEN 5349.03 1.32
GP-21 GREEN 9463.28 2.34 :
GP-22 GREEN 5351.88 1.32 .
GP-23 GREEN 7266.33 1.80
GP-24 GREEN 8778.95 2.17
GP-25 GREEN 8778.95 2.17 L
GP-26 GREEN 7251.88 1.79
GP-27 GREEN 8778.95 2.17 E
GP-28 GREEN 8778.95 2.17 §
GP-29 GREEN 25202.17 6.23 5
GP-30 GREEN 11087.70 2.74 %
G1 GREEN 6626.49 1.64 -
G2 GREEN 6635.93 1.64 =
G3 GREEN 1822.04 0.45 -
G4 GREEN 220.93 0.05 =
G6 GREEN 4641.48 1.15 |-
G7 GREEN 3043.00 0.75
G8 GREEN 3744.0 0.92
_ G9 GREEN 3744.0 0.92
T AR 3Ne10 SRREN 3744.0 0.92 g: Q.
- 2\ ] grf:m 867.09 0.21 E1ey S Fau iy
GREEN 2653.46 0.66
6 GREEN 1689.42 0.42 Y
JGip GREEN 2024.98 0.50 Y Al
P GREEN 43733 1.08 NGRS
22/ |cRreEn 1628.6 0.40
=\ 4 GREEN 31115 0.77
I GREEN 736.85 0.18 %
48 |G2s GREEN 1796.63 0.44 4
49 [G26 GREEN 787.37 0.19
50 |G27 GREEN 1797.63 0.43 r

- Aeh (Bl = - 1.
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51 |Gas GREEN 3233.17 0.80
52 |G2g GREEN 3239.17 0.80
53 |G31 GREEN 2819.45 0.70
54 |G32 GREEN 3291.18 0.81
55 |633 GREEN 4337.45 1.07
55 |G3s GREEN 1224.38 0.30
57 |G40 GREEN 1803.75 0.45
58 |Ga1 GREEN 224895 0.56
59 |G43 GREEN 2169.3 0.54
60 |Gas GREEN 2095.46 0.52
61 |G45 GREEN 1672 88 0.41
62 |ca8 GREEN 856.18 0.21
63 [G49 GREEN 747.31 0.18
64 |G51 GREEN 2080.26 0.51
65 |GS2 GREEN 2080.26 0.51
66 |GS3 GREEN 1217.89 0.30
¢ 67 |GS6 GREEN 26830 | 066 o

68 |GS7 GREEN 41245 1.02
69 |G58 GREEN 3727.07 0.92
70_|G61 GREEN 1857.69 0.46
71 |G63 GREEN 1196.93 0.30
72 |G64 GREEN 2043.02 0.50
73 _|G6S5 GREEN 2043.02 0.50
74 |G66 GREEN 3700.1 0.91
75 |Ge7 GREEN 3700.1 0.1
76 |G68 GREEN 4032.68 1.00
77 _|G69 GREEN 3856.6 0.95
78 |G70 GREEN 1030.0 0.25
79 |675 GREEN 3469.27 0.86
80 |G79 GREEN 1286.8 0.32
81 |G83 GREEN 949.45 0.23
82 |Gg9 GREEN 2661.77 0.66
83 |60 GREEN 2543.03 0.63
84 [Ga1 GREEN 2543.03 0.63
85 |Ga2 GREEN 2543.03 0.63
86 |Ga3 GREEN 2152.62 0.53
87 |eas GREEN 2735.78 0.68
88 |Gas GREEN 2735.78 0.68

G98 GREEN 2543.03 0.63 a

A \5&;?7 GREEN 202.26 0.05 S TR I

AL GREEN 2543.03 0.63 1
<G GREEN 2735.78 0.68

- GREEN 1448.75 0.36 P ILECRNCIDE

610/ GREEN 1954.47 0.48 v IR N
s |G GREEN 2309.97 0.57
of -1 |GOLF GREEN -| 248340.52 61.35
RF-2  |GOLF GREEN-| 2288821 5.65
GRF-3  |GOLF GREEN -| 56384.40 13.93
GRF-4  |GOLFGREEN-| 78004.78 19.27

TOTAL 925205.66 228.56 ¢

TOTAL GREEN PROVIDED J 925205.66 228.56




For Green Belt Assessment, A Team of Forest
Department Was Constituted by DFO Office Via Letter
F No. 552/T.C./2-1

S —

1. As mentioned above, the team of forest department
visited each and every parks, golf course areas, roads
and green buffer area as shown in ANSAL API report

I;T& Gin g ;mw,;f
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The Detailed Report Is Shown in The Table Below (W
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Inadequate tree cover

1.Good green cover

2. Well-developed green

park

Good green cover

1
2

Well-developed green

park

—Reed improvement in tree

and ground cover

0.92

0.92

0.92

66

G10

= C A D

N
e

7 T

17~

4
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G18 0.42 1.Good green cover
2. Well-developed green
park

G21 1.08 : Proper ground cover

(grasses) not adequate

| 42 G22 0.40 1.Good green cover
2. Well-developed green
park
43 | G23 0.77 1.Good green cover . Lk :

2. Well-developed green
park
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G49 0.18 1. Proper hedge needed to
improve ground cover

2. more no. of trees need to
be planted to improve green

cover
57 G51 0.51 Inadequate green cover
58 G52 0.51 1. Inadequate green cover

2. Proper hedge needed to
improve ground cover

3. more no. of trees need to
be planted to improve green
cover

1. Adequate green cover
2. trees no. are good
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Ge4

0.50

1. Well maintained green
park

2. Adequate tree and
ground cover

65

G65

0.50

Well maintained green park

G66

0.91

1. Trees are recently planted
2. proper hedge and grasses
needed to improve ground
cover

67

0.91

1.Good green cover
2. Well-developed green
park
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39

G83

0.23

1. Proper fencing is needed
2. tree number are not
adequate along the
boundary

73

G85

0.66

1. Well maintained green
park

2. Adequate tree and
ground cover

74

G90

0.63

1. Well maintained green
park

2. Adequate tree and
ground cover

75

Go1

0.63

1.Adequate green cover
2. Trees are recently planted

7
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/ N AREA (ROAD SIDE) - PHASE 1
S.N. TYPE AREA -~ REMARK IMAGE
1 45 MT. ROAD (SECTOR | L=193 MT. Well maintained green
A & B) W= 22,50 MT. belt along the road
: AREA = 434250
sg. mt.
2 45 MT. ROAD (SECTOR | L=627 MT. Well maintained green -
A & B) W= 2250 MT. belt along the road ;g :
AREA = 14118.75 L
sg. mt.
3 45 MT. ROAD L=297 MT. 1. trees are missing in
(Horizontal) W=11.25 MT. row
AREA =3341.25 2. hedge and green
sg. mt. ground cover absent
B in some part of length
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AREA = 13590.00
sg. mt.

~
45 MT. ROAD L= 147 MT. Well maintained green belt
(Horizontal) W=11.25 MT. along the road
AREA = 1653.75
sg. mt.
45 MT. ROAD L= 604 MT. Well maintained green belt
(Horizontal) W=22.50 MT. along the road

45 MT. ROAD L=730 MT. 1. Tress are missing in row in
(CBD- GREEN & W=22.50 MT. some section of road
GARDEN) - | AREA=16425.00 | 2. Hedge and green ground
sg. mt. cover inadequate in some
part of road
45 MT. ROAD L=828.60 MT. 1. Tress are missing in row in
(CBD- SECTOR C) | W=22.50 MT. some section of road

AREA =18643.50
sg. mt.

2. overall good green belt
, along road
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8. [45MT.ROAD( | L=534 MT. 1. GROUND GREEN COVER
SECTORC & H) | W= 22.50 MT. NOT ADEQUATE
= AREA = 1215.00 sq.
mt.
9 | 45MT.ROAD( | L=1185 MT. 1. INADEQUATE GREEN
SECTORC& H) | W=11.25 MT. _ BELT DEVELOPMENT
AREA = 13331.25 sq. | ALONG THE ROAD
mt. 2. TREES ARE RECENTLY
PLANTED
3. ABSENCE OF GRASSES
AND HEDGE
10 | 45MT.ROAD( | L=861 MT. WELL DEVELOPED GREEN
BETWEEN | W= 22.50 MT. BELT
SECTORA) AREA = 19372.50 sg.
mt.
11 | 45MT.ROAD | L=660 MT. WELL DEVELOPED GREEN
(CBD-1) W= 22.50 MT. BELT
AREA = 14850.0 sq.
mt.
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/ﬁz 30 MT.ROAD | L=166 MT. NEED IMROVEMENT IN
(SECTOR- W= 15 MT. GREEN GROUND COVER
C&D) AREA = 2490.0 sq. mt.
13 30 MT.ROAD | L=284 MT. ADEQUATE GREEN COVER
(SECTOR- W= 15 MT.
C&D) AREA = 4260.00 sgq. mt.
14 30 MT. ROAD | L=180 MT. Adequate green cover
(SECTOR- W= 15 MT.
C&D) AREA = 2700 sg. mt.
15 30 MT. ROAD | L=336 MT. Adequate green cover
W= 15 MT.
AREA = 5040
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mt.

24 MT.ROAD | L= 600 MT. Adequate green cover
(BETWEEN W= 12 MT. i
SECTOR G) AREA = 7200 sq.

AREA = 3768.75
sq. mt.

17 45 MY. ROAD | L=192 MT. Adequate green cover
(IN FRONT W=11.25 MT.
OA KIARA) AREA = 2160 sq.
] mt. N =
18 ROTARY L=167.50 MT. Adequate green cover
W= 2250 MT.

L=975 MT.

ADEQUATE GREEN BELT
ALONG ROAD
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124 30 MT. ROAD | L=262 MT. ADEQUATE GREEN COVER
(SECTOR W= 15 MT.
- C&G) AREA =3930 sq.
mt.
PS5 30 MT. ROAD | L=248 MT. ADEQUATE GREEN BELT
(SECTOR W=6 MT. ALONG ROAD
D&E) AREA = 1488 sq.
mt
26 24 MT. ROAD | L=534 MT. ADEQUATE GREEN BELT
(VILLA & W=12 MT. ALONG ROAD
MULBEERY) | AREA = 6408 sg.
mt
7 30 MT. ROAD | L=278 MT. ADEQUATE GREEN BELT
(SECTOR - W= 15 MT. ALONG ROAD
/?gﬁ A \P\ AIiEA =4170 sq.
‘V O o
gl
1
) SR IR ‘
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Analysis of Phase 1 Green Belt:

1. As per the norms of MoEF&CC, the green belt shall consist
of 50% trees, 25% shrubs and 25% grass. The team has also
considered the above norms while assessing the green belt of
Ansal APL.

2. Green area of phase 1 as claimed by Ansal APl was
inspected by forest department staff along with
representative of Ansal APl and it was found that- :

Total area of phase 1 = 1765 acre

15% of 1765 = 264.75 acre (need to be developed as
green belt as per norm)

Actual position:

As on 16.05.2024, 285.69-acre green belt i.e. 16.18 %
is developed as green area.

a) Area is properly demarcated for green belt development
(area is assessed through KML file)

b) Work of greenery has been done by Ansal APl in the green
patches as claimed

oad side trees have been planted at appropriate
most cases but some trees are missing in rows as

: ""'"e'd out at serial no. 6, 45 mt. Road (CBD- Green &
Garden) in above table

o WS Ahge> = b %

U] Gig TR (roja
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e) However in most of cases proper hedging and ground
cover is not maintained along the road

f) in some part of road trees are recently planted and there is
absence of grasses and hedge at serial no. 9, 45 mt. Road
(sector C &H)

g) Golf green 1 and 4 has adequate tree and ground cover
and well maintained green belt however in Golf green 2 and 3
have inadequate ground cover, shrub/hedge missing, tree
number not adequate. .

h) Green parks and gardens maintained well and have
adequate green cover in most of the cases

i) But there is need to pay attention to GP-5, GP-6, GP-11,
GP-14, GP-18, GP-25, G-31, G-33, G-38, G-40, G-44, G-48, G-
75, G-102 as these green parks and gardens have not
adequate tree cover, proper hedging is missing, ground cover
is less.

Ovéréll, green belt of area 285.69 acre of phase 1 is covered
mostly by them. Ground cover and shrubs need to be taken

care of to improve further green cover of phase 1.
noid

5
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REPORT ON PHASE 2

PHASE 2 Green Area details as provided by ANSAL
API to DFO  Office via letter no

APIL/AV/Forest/S/dated on 16.04.2024 is as
follows:

PHASE 2 GREEN AREA

PHASE DISTRIBUTION

A A
& \ PHASE-3
Y i
T s
%‘\*\J N ‘\_;’f' i
PHASE-2 (,

T S Location : Phase -2

Sl Yt In v

=

w | a
@pﬁ" g\qr)"-' \é)ﬁ/;}p ﬁ 5| /2

| | b A |
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SUSHANT GOLF CITY,LUCKNOW

GREEN AREA DETAILS (Phase-2)
$.No. Description Area {in Sq. mt.}| Area {in Acre)
i GRELN 55651.36 1375
2 ROAD GRLER 1576500 389
ITOTAL AREA PHASE- 21142} 7141835 17.63

The Detailed Report Is Shown in The Table Below

(With Geotag Pictures):

GREEN AREA DETAILS (PHASE 2)

(Road side green area)

S.N | TYPE AREA REMARKS IMAGE
1 30 MT. ROAD | L=330 MT. Inadequate green cover on
(SECTOR)) W= 15 MT. left side of road
AREA = 4950 sq.
mt

>

missing

FI?I'A wiv

1. Adequate tree cover
2. hedge and ground cover is
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2120 54
3 30 MT.ROAD | L=120 MT. Adequate green belt along
(SECTOR J) W= 15 MT. road side
" AREA = 1800 sq.
mt
4 30 MT. ROAD | L=230 MT. Adequate green belt along
(SECTOR J) W= 15 MT. road side
AREA = 3450 sq.
mt
5 30 MT. ROAD | L=150 MT. Adequate green belt along
(SECTORJ) W= 7.5 MT. road side
AREA = 1125 sq.
mt
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G133 L=230 MT.
W= 15 MT.

AREA = 3450 sq.

1. trees are recently planted

2. green park under
development phase

mt
6134 L= 150 MT. 1. trees are recently planted
W=7.5 MT. 2. green park under

AREA = 1125 sq.
mt

development phase

Z0TAR
N




S 2123 e

Phase 2 analysis:

This phase is in pre-development phase only 17.64 acre
is developed as green belt.

Total area of phase 2 = 1765 acre

15% of 1765= 264.75 acre (need to be developed as
green belt as per norm)

Actual position:

As on 16.05.2024, Only 17.64-acre green belt i.e. 0.99
% is developed. '

Since the project has not been completed and plots are
not mark, Ansal APl has not maintained green belt as of
15% norm of LDA. only 17.64 acre of green belt was
found that too, with very less tree cover, inadequate
ground cover and hedging not done properly.

e W

[ )
gﬁ(‘;g/&(fﬁ%’r




2124 58

REPORT ON PHASE 3

Area of phase 3 as informed by Ansal APl is 1125.18 acre.

Green belt development, as shown by Ansal APl is zero

Since, this project is still in developing phase, thus its green
belt assessment can only be done after its completion.

g MR s ekl




ﬁﬁﬁwon rather than exotic one.

s*s £=
GRASSES-
A 1. Most lawn grasses need four to six hours of direct sun to

survive

2. Grasses should be chosen which can flourlsh in sun light
like buffalo grass (stenotaphrum secundatum), zoysia grass

viable option

4. Proper irrigation of green parks, golf area, road side
plantation is must, preferably sprinkler system to avoid water
wastage

5. Zyme and organic compost is very much beneficial for
proper maintenance and early support for grass development

SHRUBS-

Regular Pruning of Shrub, Ensure Their Shape and Size.

3 ;} ii'r.

"‘T\'\ Y

1
1’/ 2. é\ Nate Watering at Regular Interval

1. For proper survival, endemic trees need to be focused

3.For shady area nilgiri_grass, Bermuda grass much better

(//w«“r S m,m R
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2. For beautification and aesthetic value, different roads can
have different theme based plantation like neem corridor,
tabebuia rosea plant road (one road one tree species)

3. Geo tagging of tree need to be ensure for identification
and protection

4, use of organic manure like vemicompost, jivamrit, vermi
wash etc should be used during advance soil work

4. Name plate of trees should be there for information
‘and awareness generation among people : ,

5. Proper spacing between trees should be there
according to crown development of different species

6. Proper and timely pruning of trees is required to |
ensure proper growth of tree '

7. Regular irrigation is very important to ensure growth
and survival of trees

8. Proper protection of plantation area by way of bio
Lf%f{d barbed wire fencing, protection watcher to

WWe supply loftrees, grasses, shrubs
Vl.informative boards should be placed to create l

o awareness \ 6’
o o T %
e B '

— T— - . ‘
' N\




BUFFER AREA-At boundary of Ansal API, green belt
need to be created via Miyawaki Technique through
this technigue we can attain good amount of carbon
sequestration, reduce noise pollution, check global
warming, act as carbon sink.

One of the largest Miyawaki plantation done by awadh
forest division at Lucknow-Ayodhya marg is one of the
model plantation to learn about this technique.

[RAS M il

61




2128 5

ANNEXURE

Annexure 1

WITH
Ciovernment of Indin
werfaeor , Wy vn overarg witaddw wwTErw
ironment, Forest & Chimate Chanpe
«ftay wraters . S

fucknow

Atinistry of Loy
Roepionat Office,
 arnm . MEEAm-236034

1216034, Phons Na 1 BSII-23T6896

T@sdre uz‘z*{ oy W TEI W
Afigan). Lucknsn-2
gmailoeow
Dated: 15022024

Keadrive Bhawan, 117 Flaor, Sectar i,
tonaiis roczlhesmciie s, gointncfrolihog
COURY MATTER

g’
i
File No. XXVENV/NGT/CC/1342023 [ GG
L C

(

(11
Order
neipal Beneh, New Dethiin the matter
Lo was constituted to verify the factual

dated 30,10.2023 of the Hon'ble NGT, Pri
filed the report (copy enclosed)

Kumar vs M s Ansal APL 3 Joint commil

L s *In compliance of order
made by the applicant. The Joint committce has

i
?51{""‘0./\. No. 10 0f 2023, Puja
l:’ of position of the grievances
¢ [3)2" before the Hon'ble NGT.
which read as:
en belt development through reputed Govi, Instintion. If
taken by the PP.
’;

The para 4.5 of the report,
g 5 The PP may be asked 1o assess the gre
inadequate green bell observed. Necessary action for green belt development should be
Action plan should be submined te UPPCB for the same.
ommendation, 3 committee is here by constituted, consisting of foilowing
[

of Forest, MoFF&CC, RO, Lucknow

In the view of the above rec
p ol

members:

1. Dr. Pranay Misra, Assistant Inspector General
5 Divisional Forest Qfficer, Lucknow

proen belt as per the EC conditions using the Geo-Tagged Ap|

The committee is dirccted to assess the
artment and submit the report within 18 days.

U.P Forest Dep

—

This issues with the approval of campetent authority

PR Lol

s
%)%d(fngngw:u)
cad of Office/DIG P
C . .
opy ol
_ PCCF(HoFF), Forest Depariment, Government of U.P, Email: pccl‘-up!y‘nic.in F
{uchnow, Uitar Pradesh 220016, Emails ceNu-upgenic.in )
I
D

CCF, Lucknow, 21475, Indira Nagar
MS, UPPCR. Lucknaw. Email: i uppehun
enmil.cont donuplhoin yahoo con

3.
4 MS. SEIAA, State of U.P. Lucknow. Enwil: nwsuisanptd
S, Dr Pranay Misra, LE&CC, RO, Lucknow.
6. DFO, Lucknowge@ § ‘"‘\e‘ - Lacknow, Uittar Pradesh 6016 il dloluupa nian
7. Manager, MA& Ansgl-Proporties Nstructure Lid., 2% Floor, Shopping Syuare-2, Sector-D,
amt GAF Cigy? Lucknow N\
R T%s-“'
(13, PreChi € jangwar} E

Head of Office/DIG

-y

-
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Annexure 2

Fratarg yaria aferdR, STaE a9 I, TRaTS |
i s 4 | ¢ 3sez aEs, R, afiel, 07 2024,
3 ¥, £ gt i) .
- o afae afng, ,
gfafaf, siaa vodlosiido, TR |

g 7o vty wRa afaw, sEE e, 78 fed), 810 O.A. No. 10 of 2023, Puja
Kumar vs M/s Ansal AP1 # wiRa amew f3-i@ 19.03.2024 % Fuen & aae A |

wﬁaaﬁwwmﬁmﬁmm%%ﬁmmﬁmm
(émo)ﬁmﬁ%Wﬁﬂéﬁmﬁmﬂm@oﬁoﬂoﬁﬁﬁa%m%iﬁﬁ@
mmmﬁa?ﬁmﬁ%ammmwmmﬁwmémﬁﬁﬁ
mmmmmmﬁmmmﬁwm

to5 o R 14 T & 00.04.2024 A aTE 11:00 T |
mﬁm:—mmmmm,m@mmﬁm,mm,m,ms

maﬂw,a@%’s

773573 gaafeHid | .
ﬁﬁwmm@mmmmmw
mﬁmﬁ@ﬂﬁmmﬁwmmﬁmméﬁ%ﬁﬁa

ﬁwm@aﬁm@m%
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